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¥ fatid 19.07.2022 Y TR A @ g %—"} la, Bajja Khan Immambara, Police
: sl . Rabri To
L Kausar Ali S/o Late Hanif Miya resident of H.No. 393, Rabri ts S ejfllt the present letter petition,

: ; . : e . sh h
Station Baradri, Old City Bareilly, District Bareilly, Uttar Prade laining that Mukeem S/o Ismile
meat shop without any

which has been treated and registered as original ;pplicatiog, ic;o:nagry s
resident of Kasai Tola, Old City Bareilly (Project Proponent) 1> ~< 7. .
license and is selling meat of pghibited animals in said shop which is SIl.Cl.lated adJace;]t It(oal t:;dlgussl: a;f
the applicant and is at the distance of about 80 steps from the gat'e of Masjid and ]_)arg s al
The Project Proponent cuts the bones and pieces of the meat with axe .and mz;chme operate Rag' Tgl
use of electricity connection of Mohammad Javed S/o Late Rae.es Miya resu}cnt of 492, nd ola,
Bareilly. The Project Proponent is causing environmental pollution by Fhrowmg meat waste and also
noise pollution which poses health hazards to the residents by spreading diseases. o -

2. We have considered the matter and we are of the view that the averments made in the application require

¢ verification of the facts and immediate remedial action on the basis thereof by the concerned
urgent verification of the ce comprising of State PCB,

Statutory Authorities. Accordingly, we constitute 2 Joint C(?mmitt : t
Commissioner, Municipal Corporation, Bareilly and District Magistrate, Bareilly. The State PCB will be

the Nodal agency for coordination and compliance. .
3. The Joint Committee may meet within four weeks, undertake site visits, look into the grievances of the
applicant, verify the factual position and take remedial action by following due process of law. Factual
and action taken report may be furnished within two months by e-mail at judicial- ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF andnot in the form of Image PDF.

List the matter for further consideration on 13.10.2022
A copy of this order along with a copy of the application be forwarded to the State PCB, Commissioner,

Municipal Corporation, Bareilly and District Magistrate, Bareilly by e-mail for compliance.
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